Annexure-8

ame of the corporate debtor: AK EDU TECHNOLOGIES PRIVATE LIMITED ; Date of commencement of CIRP: 23.01.2023; List of creditors as on: 03.05.2023
In accordance with Section 25(2) (e) , 1BC ,2016

List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount in%)
Details of claim Details of claim admitted
o, Amount of atirount ofi iy Amount of]|
A 4 : W % of voti : P i ;
SI.No. |[Name of creditor Date of Amount claimed r&o:i 3” Nature of covered | Aumount hether e o?.o:-_m contingent ifiafual claim not N & a_»_..: Remarks, if any
. claim admitted : by covered by |related share in . dues,that may : under verification
receipt ®) claim . claim admitted
®) security |guarantee |party? CoC be set-off
interest
] e _@n_gmw_omwaiv &EXP| 03022023 | 307.81,812.62| 3.07.81.812.62| Unsecured| - . No 98.33% - . - 3.07.81.812.62 -
Total 3,07,81,812.62 | 3,07,81,812.62 98.33% 3,07.81.812.62
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